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MINISTRY OF COMMUNICATIONS
(Department of Telecommunications)
NOTIFICATION
New Delhi, the 2nd December, 2025
S.0. 5563(E).— In pursuance of section 53 of the Telecommunications Act, 2023 (44 of 2023) read

with sub-rule (1) of rule 10 of the Telecommunications (Telecom Cyber Security) Rules, 2024, the Central
Government hereby notifies the ‘Telecom eServices Portal' to enable the digital implementation of the Act.

[F.No. 1-4/2025-Al_DIU]
DEVENDRA KUMAR RAI, Jt. Secy.
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